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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 974/2024

IN THE MATTER OF:

Jitendra Nishad ....Applicant
Versus

State of Uttar Pradesh ....Respondent(s)

COMPLIANCE _AFFIDAVIT ON_ BEHALF OF THE
RESPONDENT NO.3. UTTAR PRADESH POLLUTION
CONTROL BOARD.,IN PURSUANCE TO THE ORDER
DATED 07.03.2025 PASSED BY THIS HON’BLE TRIBUNAL

I, Dr. Suresh Chandra Shukla aged about 59 years, S/o Late.
Raj Nath Shukla, presently posted as Regional Officer, Uttar
j Pra%is}l,Eallution Control Board (hereinafter UPPCB), Prayagraj

do hereby solemnly affirm and state as under:

1. That in the official capacity mentioned above, I am
acquainted with the facts and circumstances of the case and
as such I am competent and authorized to swear this

affidavit.

2. That this Hon'ble Tribunal vides its order dated 07.03.2025
has directed the UPPCB to file the reports regarding the

compliance status of the Respondent Nos. 9, 10 and 11.
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That the UPPCB has vide its letter dated 10.03.2025 has
requested to the Mining Inspector, Prayagraj for providing
the information regarding the mining lease holders involved
in present matter i.c. Respondent No.9, Respondent No.10
and Respondent No.11.

A true copy of the letter dated 10.03.2025 sent by the

UPPCB to the mining Inspector is annexed herewith as

Annexure No.-R3/1.

That the District Mining, Officer, Prayagraj has vide its letter
1n0.-2604/f%1/2024-25 dated 10.03.2025 has informed that
the mining activities of Respondent No.9, 10 and 11 has
already been restrained vide letter no.-2170/@"%1/2024-25
dated 09.11.2024 till further orders of this Hon'ble Tribunal.

A true copy of the letter dated 10.03.2025 sent by the

District Mining Officer, Prayagraj is annexed herewith as
Annexure No.-R3/2.

That the officials of UPPCB have conducted the inspection
of the Respondent No.9 (Ravi Shankar Shukla), Respondent
No.10 (Surendra Kumar) and Respondent No.11 (M/s Ram

(%(ﬂ")_ Ratan Construction) on 11.03.2025.

A true copy of the inspection reports dated 11.03.2025 of the
Respondents No.9, 10 and 11 along with photographs are
collectively annexed herewith as Annexure No.-R3/2

(Colly).

That as per the above inspection reports dated 11.03.2025

the following deficiencies were found:

-
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Respondent No.9 (Ravi Shankar Shukla)

The plantation has not done by the project proponent on
both sides of the haulage road. No arrangement of water
sprinkling was found at the site for dust suppression.
The project proponent has also not installed the PTZ
camera and Weigh Bridge. The septic tank/soakpit
arrangement for treatment of domestic effluent has not
been installed. First-aid box was not found at the
mining project site. Hand pump and other arrangements
for potable water supply were also not found. The
project proponent has also not provided the Ambient
Air Quality Report.

Respondent No.10 (Surendra Kumar)

No arrangement of water sprinkling was found at the
site for dust suppression. The project proponent has also
not installed the PTZ camera and Weigh Bridge. The
septic tank/soak pit arrangement for treatment of
domestic effluent has not been installed. First-aid box
was not found at the mining project site. Hand pump
i‘rld other arrangements for potable water supply were

also not found. The project proponent has also not

provided the Ambient Air Quality Report.
Respondent No.11 (M/s Ram Ratan Construction)

The plantation has not done by the project proponent on
both sides of the haulage road. No arrangement of water
sprinkling was found at the site for dust suppression.
The project proponent has also not installed the PTZ
camera and Weigh Bridge. The septic tank/soakpit

arrangement for treatment of domestic effluent has not

o>
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been installed. First-aid box was not found at the
mining project site. Hand pump and other arrangements
for potable water supply were also not found., The
project proponent has also not provided the Ambient

Air Quality Monitoring Report. N ,./
£
_.._--—'"""——'_‘?’
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DEPONENT

VERIFICATION

Verified at Prayagraj on this 17" day of March, 2025 that the
contents of the above affidavit are true and correct to the best of

my knowledge and belief and nothing material has been concealed

therefrom. @
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ANNEXURE No. R3/1
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"2, Reports dated 06.03.2025 have been filed by respondents no. 9, 10 and 11,
3. Leamed counsel for respondent no. 3-UPPCB sceks time to file report regarding compliance status of

respondents no. 9, 10 and 11.
4. Learned counsel for respondent no. 4-MoEF&CC also seeks time to file its response.
5. Reports by UPPCB and response by respondent no. 4-MoEF&CC may be filed at least one day before the

date of hearing fixed.
6. Responses by all other respondents may also be filed at least one day before the date of hearing fixed.

7. List on 19.03.2025 for further consideration.
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Deva Shukla
ANNEXURE No. R3/1
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ANNEXURE No. R3/2
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Deva Shukla
ANNEXURE No. R3/2
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ANNEXURE No. R3/2 (Colly)
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I T 3 § fATS 07.03.2025 B My wiRka fbar T 8| W0 THOSHOE0 ERT UiRd

mﬁ'ﬂaﬁﬁz—

gy Affidavit dated 20.01.2025 has been filed by respondent no. 3- UPPCB.
2. Reports dated 06.03.2025 have been filed by respondents no. 9, 10 and 11.

3. Learned counsel for respondent no. 3-UPPCB seeks time to file report regarding
compliance status of respondents no. 9, 10 and 11.

4. Learned counsel for respondent no. 4-MoEF&CC also seeks time to file its
response.

S. Reports by UPPCB and response by respondent no. 4-MoEF&CC may be filed at
least one day before the date of hearing fixed.

6. Responses by all other respondents may also be filed at least one day before the
date of hearing fixed.

i List on 19.03.2025 for further consideration.

8. Interim injunctive order dated 04.11.2024 to continue until further orders to the
contrary."
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Deva Shukla
ANNEXURE No. R3/2 (Colly)
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¢ 0 THosliodho, 7§ el # AR aovo o 074 /2024 R fAe1e ¥ 90
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it 8 Affidavit dated 20.01.2025 has been filed by respondent no. 3- UPPCB.
2. Reports dated 06.03.2025 have been filed by respondents no. 9, 10 and 11.

3. Learned counsel for respondent no. 3-UPPCB seeks time to file report
regarding compliance status of respondents no. 9, 10 and 11.

4. Learned counsel for respondent no. 4-MoEF&CC also seeks time to file its
response.

5. Reports by UPPCB and response by respondent no. 4-MoEF&CC may be
filed at least one day before the date of hearing fixed.

6. Responses by all other respondents may also be filed at least one day before
the date of hearing fixed.

7. List on 19.03.2025 for further consideration.

8. Interim injunctive order dated 04.11.2024 to continue until further orders to
the contrary."
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"1. Affidavit dated 20.01.2025 has been filed by respondent no. 3- UPPCB.
2. Reports dated 06.03.2025 have been filed by respondents no. 9, 10 and 11.

3. Learned counsel for respondent no. 3-UPPCB seeks time to file report
regarding compliance status of respondents no. 9, 10 and 11.

4. Learned counsel for respondent no. 4-MoEF&CC also seeks time to file its
response.

5. Reports by UPPCB and response by respondent no. 4-MoEF&CC may be
filed at least one day before the date of hearing fixed.

6. Responses by all other respondents may also be filed at least one day before
the date of hearing fixed.

7. List on 19.03.2025 for further consideration.

8. Interim injunctive order dated 04.11.2024 to continue until further orders to
the contrary."
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